
 LOK  SABHA  DEBATES

 LOK  SABHA

 Monday  November  25,  1991/4  Agrahay-
 ana,1913  (Saka)

 The  Lok  Sabha  met  at
 Eleven  of  the  Clock

 [MR.  SPEAKER  in  the  Chair]

 MEMBER  SWORN

 Shri  1.5.
 (Cuddapah).

 Rajasekhar  Reddy

 11.01  hrs

 [English}

 OBITUARY  REFERENCE

 MR.SPEAKER:  Honourable  Members,
 Ihave  to  inform  the  House  of  the  sad  demise
 of  one  of  our  former  colleagues,  Shri  Parmai
 Lal.

 Shri  Parmai  Lal  was'‘a  Member  of  Sixth
 Lok  Sabha  during  1977-79  from  Hardoi
 constituency  of  Uttar  Pradesh.  In  1989  gen-
 eral  Elections,  he  was  simultaneously  elected
 both  to  the  Ninth  Lok  Sabha  and  the  Uttar
 Pradesh  Legislative  Assembly  from  Hardoi
 district.  He,  however,  chose  to  retain  the
 Assembly  seat  and  resigned  from  the
 membership  of  Lok  Sabha.  Earlier  also  he
 had  been  a  Member  of  Uttar  Pradesh  Legis-
 lative  Assembly  during  1962-67  and  1969-
 74.

 ShriParmaiLal  ably  served  on  the  State
 Council  of  Ministers.

 An  active  social  and  political  worker,  he
 worked  vigorously  for  more  than  two  dec-

 ades  for  the  welfare  and  upliftment  of  weaker
 sections  of  the  society.

 Shri  Parmai  Lal  passed  away  on  12
 November,  1991  at  New  Delhi.

 We  deeply  mourn  the  loss  of  this  friend
 and  |  am  sure  the  House  will  join  me  in
 conveying  our  condolences  to  the  bereaved
 family.

 The  House  may  now  stand  in  silence  for
 a  short  while  as  a  mark  of  respect  to  the
 deceased.

 (The  Members  then  stood  in  silence  for
 a  short  while.)

 11.03  hrs

 ORAL  ANSWERS  TO  QUESTIONS

 [English]

 Power  Projects  In  Madhya  Pradesh

 *41.  SHRIMAHENDRA KUMAR  SINGH
 THAKUR:  Will  the  Minister  of  POWER
 AND  NON-CONVENTIONAL  ENERGY
 SOURCES  be  pleased  to  state:

 (a)  the  number  of  power  projects  ap-
 proved  during  the  last  three  years  in  the
 country;

 (b)  whether  the  projects  in  Madhya
 Pradesh  have  been  given  priority  while
 according  approval;  and

 (c)  if  so,  the  details  thereof?

 [Translation]

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  POWER  AND  -0-0
 VENTIONAL  ENERGY  SOURCES  (SHRI
 KALP  NATH  RAl)  (a)  to  (0).  A  statement  ie
 laid  on  the  Table  of  the  House.


